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(C) if so, details thereof; 

Cd) whether he has reeeiveci re-
presentations requesting him not to 
shift the Headquarters and alao not 
to withdraw recognition of the union; 
and 

(e) if so, action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
KHURSHEED ALAM KHAN): (a) Yes. 
Sir. 

(b) No, Sir. 
(c) Does not arise. 

(d) and (e). In view of the answers 
for (b) & (c). (d) & (e) do not arise 
in So far as recognition of the em-
ployees association at Berhampore is 
concerned. 

As regards the shifting of the lledd-
quarters of Central SIlk Board from 
Bombay to Bangalore, representations 
have been received. Although the 
proposal to shift the Headquarters was 
not conSIdered feasible earlier due to 
these representations and the views 
of the Government of Maharashtra, 
after careful conslderatio"1 of all 
aspects of the matter. have now come 
to the conclusion that in the long-
term and over-all interest of develoo-
memt of Sericulture Industry 10 the 
Country, the Head quarters of the Silk 
Board should be shifted to Bangalore 
from Bombay. 
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Probe into Gold Aut'tloa 

1847. SHRI K. P. SINGH DEO: 

SHRI R. R. BHOLE: 
W1l1 the Minister of FINANCE be 

pleasea to state: 

(a) whether Government's attention 
has been drawn to the news-item ap-
pearing in the "HlDdustan Times" 
dated 26th June, 1981 wherein the for-
mer Reserve Bank Governor who 
probed into gold auction cases bas 
sought a fresh probe into the gold 
auction done by the Janata Govern-
ment; 

(b) whether it ... also a taet that out 
of 1100 bidders all cU4 not lJAwe 8DQUIb 




